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The West Hill lnorganic Waste Collection plant is operating in Ward 72 of
Kozhikode Corporation. The plant is operating in a building with an area of
approximately 4000 square feet. Machines making granules were used here
earlier, but now this type of treatment is not being done. At present, the West
Hill plant collects non-organic waste generated as part of urban sanitation and
non-organic waste collected by Harita Karma sena of North consortium. The
method of sending the collected inorganic waste through agencies for
processing has been adopted. The fire €aught the attention of the locals at the
West Hill plant, which collects waste as part of the road cleaning of the
Kozhikode Corporation, on October 8, 2023 at 9.30 am. An L1 KV line passes
through the back side of the plant, adjacent to the building a transformer is
working . As an army rafly was going on near the said prace, sordiers and some
locals were the first to reach and engage in rescue operations. Then on the basis
of the information given to Vellayil police station and Beach Fire Force, the Beach
Flre Force arrived and as the fire was not under control, more fire forces arrived
from Vellimad kunnu, Narikuni, quilandi, Meenchanta, Mukkam, perambra etc.
in the district and brought the fire under control. The garbage was stirred with
JCB and water was sprinkled to prevent the fire from spreading under the
garbage. The fire was brought under control by 1.30 pm and it took about 10
hours to douse the fire. According to the agreement till March 31, 2023, the
waste was handed over to a waste management unit called Konari through a
company called Malabar process Recycling & Manufacturing, Kottathara, Agli,
Ma n na rk kad - pala 

k kad, Dalm.rapuram, Lalgudi District, Tiruchirappalli Fordisposal of waste for the establishment was given. By the time the agreementperiod is over, the firm has rer
vr'as invited as soon as rn" rrr""r:, :::ffi :::[:"il::::T:;
August 2023, Konari, the agency that got thc new tender, started the waste
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removal. The waste is now being handed over to the agency by paying Rs. 2.98

per kg. Until the tender process was completed and the agreement was signed,

419950 kg of waste collected as part of city road cleaning had arrived at the

plant, of which 218700 kg of waste had been removed by the agency in the days

up to October 7, 2023. The remaining garbage removed by the agency and the

garbage that came as part of the general cleaning held on October 1 and 2 were

brought to the plant. 4 fire extinguishers were installed inside the plant and CCW

was installed till March 31, 2023 when the plant was working. The camera also

norked. There is no possibility of short circuit or spontaneous combustion due

to gas formation. Since the recycling unit that was working here earlier is not

ready for operation, if the electricity connection here has been disconnected for

two months, there is less chance of fire due to short circuit. Since only inorganic

waste was collected, there is less risk of fire due to gas formation. A complaint

has been made to the vellayil SHo and city Police Commissioner to conduct a

thorough investigation. After the fire, 24-hour security personnel have been

appointed. ?.45 (Iore KSWMP has been allocated for demolishing the building

and constructing a new MRF. The drawing work has been completed. At present,

vraste has been removed from the plant and the remaining work is in progress'
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